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Defective Case Register from 2025-06-02 to 2025-06-02

Sl.NO. Filing No Advocate for
Petioner/Caveator

Date of
objection Defects as per S.R.

1 D-WA/22263/2025 SAMEER
KUMAR DAS

2025-06-
02

3-AUTHENTICATION FEE IS DEFICIENT.

1.AU fee Rs 2.25/- not paid. i) page mark
wrongly mention in Index.ii) Neat copy of page
nos. 35 39 43 53 to 56 59 69 73 to 78 83 84 87
92 95 99 to 102 106 to 113.

2 D-WP(C)/22599/2025 SIDHANT
DWIBEDI

2025-06-
02

1.Numbers of paragraphs not mentioned in
declaration in petition and I. A s . 2..Name Of
The Filing Advocate Not In Capital Letters In
The Petition

3 D-WP(C)/20768/2025
ANUP
NARAYAN
MOHANTY

2025-06-
02

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. Page nos.23 24 25 27 31 33 35 36 37 44 45 46
and 49 not neat and legible.

4 D-
ABLAPL/16153/2025

JAYANTA
KUMAR MAJHI

2025-06-
02

No Advocate Execution of V. nama. No date of
Execution of V. Nama.

5 D-WP(C)/22175/2025 BHOJARAJ
SETH

2025-06-
02

1.LAA fee Rs 10 /- not properly visible in V
.nama.\ 2..Receipt Showing Serv.copy To cg not
Filed.

6 D-
ABLAPL/16171/2025

SURYASNATA
MOHAPATRA

2025-06-
02

Index shows Bail Application instead of
ABLAPL Application. Page 9 and 10 are not
neat.

7 D-
ABLAPL/16170/2025

HEMANTA
KUMAR
MOHANTA

2025-06-
02

Index shows Bail Application instead of
ABLAPL Application.

8 D-
ABLAPL/16172/2025

DEBASIS
MISHRA

2025-06-
02

Index shows Bail Petition instead of ABLAPL
Application.

9 D-WP(C)/21700/2025 PARSURAM
MOHAPATRA

2025-06-
02

14-NOT PROPERLY INDEXED.

Date not correctly mentioned in index for
annexure-16.

10 D-
ABLAPL/16276/2025 MITHUN DAS 2025-06-

02
1. Subject code not correctly furnished in
Assessment slip.

11 D-WP(C)/21958/2025 DEEPALI
MAHAPATRA

2025-06-
02

Page nos. 18 and19 not properly scanned.Annex-
4 not correctly mentioned in page no. 20.

12 D-
BLAPL/13103/2025

AMLAN
SHAKTI PAUL

2025-06-
02 1.Page nos 10 11 not correctly visible.

13 D-
BLAPL/15637/2025

SOUMYA JYOTI
BISWAL

2025-06-
02

1.Pages12 13 not properly visible. 2..Names In
Capital Letters Of All The Signing Advocates
Not Indicated

14 D-
BLAPL/16313/2025

BISHNU
PRASAD
PRADHAN

2025-06-
02

4-AFFIDAVIT/VERIFICATION NOT PROPER.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. Page no.26 not neat and legible. 2.Name of
Father of the deponent not correctly furnished in
affidavit.
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15 D-
BLAPL/15889/2025

RUDRA
NARAYAN
PARIJA

2025-06-
02

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. Paragraph no. not correctly furnished on
declaration.2.Victim address mentioned in the
cause title..

16 D-CRLA/16068/2025
PRANAB
RANJAN
CHHATOI

2025-06-
02

In being aggreived ,date of judgement appears
not correct .

17 D-
BLAPL/16493/2025

KISHORE
KUMAR
MISHRA

2025-06-
02

. Annex.2 not mentioned in page no.13. 2 Name
of trial court not correct in synopsis and petition
as per rej. order.

18 D-
CRLMC/16408/2025

DIPTI RANJAN
SWAIN

2025-06-
02

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page no. 27 not neat.

19 D-
TRPCRL/15855/2025

BISWAJIT
PASAYAT

2025-06-
02

provision of law not correctly furnished. ii)
Paragraph not properly furnished.

20 D-
BLAPL/16244/2025

SANDIPAN
MISHRA

2025-06-
02

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. As per annex. 13 , date not tally in index.2.Age
and address of the petitioner not tally with rej.
order.3.PAGE NOS.21 24 TO27 38 72 73 75 79
113 115 152 230 TO234 268 and 270 not neat
and legible.4.Check no.116324 in index not tally
in annex.5. 5.Date in index, not tally with
annex.9.6. As per cause title p.s. no. not
mentioned in rej. order.

21 D-
ABLAPL/16374/2025

PRABHAS
CHANDRA
PANDA

2025-06-
02

1. As per FIR details , case no. in ref certificate
not tally.2.P.S.no. , in cause title not tally with
annex.1

22 D-
CRLMP/15325/2025 AKHAND 2025-06-

02 Annexure-3 not page marked in index .

23 D-WP(C)/21913/2025
RABINDRA
KUMAR
SAHOO

2025-06-
02

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

24 D-CMP/22460/2025 BHOJARAJ
SETH

2025-06-
02

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
14-NOT PROPERLY INDEXED.

1.L.T.Is not yet attested on the Vakalatnama.2.As
per averment 10 in CMP Annexure-3 is not
tallied with the Index.3.Petitioner No-8 being
Dead not executed the vakalat.

25 D-WP(C)/22580/2025
SARAT
CHANDRA
MEKAP

2025-06-
02

1.Ka notice date does not tally in petition as per
index.

26 D-WP(C)/22450/2025 BHAGABAT
PRASAD RATH

2025-06-
02

Name of the Deponent not indicated as english or
oriya with I A

27 D-WP(C)/22189/2025 ANIMA
KUMARI DEI

2025-06-
02 .Subject Code incorrectly Mentioned

28 D-
ABLAPL/16173/2025

KHUSBU
PANIGRAHI

2025-06-
02

In Declaration of the affidavit,no. of paragraph of
the application is not furnished.

29 D-
BLAPL/16424/2025

DEVASHIS
PANDA

2025-06-
02

1. Synopsis and Date chart not alphabetic
paginated in index.2. As per rejection



order,G.R.Case no. not mentioned in the cause
title.

30 D-
RVWPET/18258/2025

2025-06-
02

9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

1. Authentication fee due on the Appellate Court
Judgement Rs 2.25/- not filed. 2.Vakalatnama -
IN person but authorization memo not filed
3.Provision of Law Not furnished. 4. Code Not
indicated. 5. i) RVWPET not in proper format .
II) Pagination not properly in petition and index.
iii)Affidavit not properly. iv) Undertaking not
filed. v) Neat and legible copy page no. 20 and
21 to be filed.vi .Provision of law not furnished
.Deponent sworn affidavit without authorisation
of petitioner AND declaration not furnished .vii
.Annexure-3 and 4 not marked .

31 D-CRLA/16289/2025 MANOJ
PANIGRAHI

2025-06-
02

Undertaking regarding filing of english version
of oriya documents not furnished .

32 D-WP(C)/20764/2025
ANUP
NARAYAN
MOHANTY

2025-06-
02

1. Page nos.25 27 31 33 34 35 37 and 43 not neat
and legible.

33 D-WP(C)/20989/2025
RANJAN
KUMAR
NAYAK

2025-06-
02

1-COURT FEE IS DEFICIENT.

1.D.C.fee of Rs.6/- to be paid in cause title.2.Age
of the petitioner no.2 not furnished.3.Petitioner
no.2 not executed in v.nama.
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